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cettainly do that. But !f doea rot arlse
here. I have not goi the h:um

———

1237 hrs.

PAPERS LAID ON THE TABLE

NOTIPFICATIONS UNDER ESSENTUAL ComMmo-
. IZ8 Ace, 108§ -

The Minister of Btate in the Ministry
+f Food, Agricuiture, Community Déve-
lopment and Co-operation (Shri Anm-
assahib Shinde): | lay on the T1able
& ‘copy each of the fMowiny Notifica-
tioms under “subrsection (6) of section
4 ot the Essential Commodities Act
N58—

(1) The Rajasthan Foodgrains
(Restrictions on Border Move-
ment) Fourth Amendment
Order, 1967, published in Noti-
fication No GSR 989 In Gazet.
te of India dated the 29th June,
1967.

GSR 1031 published in Gazet-
te of India daled the zIrd
July, 1967, making certain
amendments ‘o Notification
No. GSR 1842 dated the 24th
December, 1964 [Placed in
Library, See No LT-3715/87].

1217} hrs.

BUSINESS ADVISORY COMMITTEE
Fourte REPorT
The Minister of Parllameatacy Affairy
and Communications (Dr. Ram Sublkayg
Singh): I beg to move
“That this House agrees with the
Fourth Report of the Business Ad-
visory Committee presented to the
House on the 10th July, 1987.”

Shyi Bal Baj Madhok (South Delh:)
Sir, in this

(2

~

we might do away with the
Lunch Hour, or. we misht sit an hour
late, say, up to 7 2., w0 that the
Demands fo: Grants could be discus.
ad, as many Demands as possible.
)

Mr. Spealr: 1do nol know  ‘The
motlon is now there. The Business

D. G. (Dlllﬂ,. of mﬂﬂ*{
Commaunications

Advisary Conmities discussed all this
But even at 5 o'clock, if you do not keep
the quorum, I wonder If you will be
able to keep the quorum after 8 raa.
1 find that sometimes, except some
Members who want to speak, the rest
go away I do not known. If you keep
the quorum, you can coatinue uv te
7 also. Nobody objects.

w1 T ANE QR (ATE)
¥ defy wiew ¥ ag AAFY wEH"
g fs 3o T wARge Afg w1 wd
X AF TEa T NI WA
frr o1 @ ¢ TR T A
TR

Mr Speaker: That has rothing to
do with this report. 'Inis is enly
about sitting on Saturdavs and the
Demands for Grants That is a sepa-
rate item Next week, we shall neet
again, and fix up the srograrmme for
the next week But this is only tFout
the Demands for Grantis aad the exten-
sion of time for the Demands s» that
Demands of two more Ministries can
be discussed and a third one, if pos-
sible, But the minimum is two—gdy-
cation and Petroleum and Chemicals
and if possible, Steel also could be
taken up. About Mr. Madhok's sug
gestion, if they are prepared to ait til
7 r.M., nobody objects. We shall see,
Now, the question is:

“That this Mouse agrees v ith the
Fourth Report of the Buslness Ad-
visory Committee presentsd to the
House on the 10th July, 1987*

The motion was adopted.

*DEMANDS FOR GRANTS 1967-§8—
contd.

DEPARTMENT or CoMMUNICATIONS—

contd,

Mr. Speaker: The Houss wil new
taken up the Demands for Grants under
the Department of Communications We
have got a balance of 1 hour 50 mipse-
tes. Dr Ram Subhag singh will e
ply roundabout 3.30 r.m. Bo, I think
up to 330 we mav -Afscuss the De-
mands and that will be all right, I sun

pose Now, who was speaking vestar
dav?

‘Moved with the Tecommendation of the Preadent



